1591 Written Answers

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI JAISUKH-
LAY, HATHI): (a) 1,08,78, 249*

(b) 3,84,221*

*These figures are provisional,
GOVERNMENT CONTROL OVER SPORTS
EvenTs v INDIA

*211. SHRI A. P. CHATTERJEE:
Will the Minister of EDUCATION
be pleased to state:

(a) whether Governmeni have any
control or supervision over the sports
events and games held in India in
which foreign 'teams participate;

(b) if so, the extent of such control
Or supervision; and

(¢) what is the role of Govern-
ment vis-a-vis private sports bodies?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD): (a)
P (¢) A statement is laig on the
“Table of the House,

STATEMENT

(a) to (¢) Government do not have
any direct control or supervision over
the sports events held in India in
which foreign teams participate. Gov-
ernment’s  permission is however
necessary for inviting foreign '‘teams.
In order to assist the development of
Suports in the country, financial as-
sistance is rendered by Government in
deserving cases involving certain ac-
counts ang audit control, The res-
ponsibility for organising in a befitting
manner the sports events in India
in which foreign teams participate,
however, rests with 'the National
Sports Federations concerned which
are autonomous organisations,
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+[THEFTS IN FOREIGN EMBASSIES

*212, SHRI JAGAT NARAIN: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of cases of theft
which occurred in the foreign em-

bassies in Delhi during the months of
January and February, 1967; and

(b) the arrangements made by Gov-
ernment to check such cases?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS

(SHRI VIDYA CHARAN SHUKLA):
(a) Nil

(b) Intensive patrolling, mobile and
on foot, by policemen ig being done

regularly in the areas where the
foreign embassies are located.]

Epucation CoMMISSION’s RECOM-
MENDATIONS

*213. SHR1 N. R. M. SWAMY:
SHRI ARJUN ARORA:

‘Will the Minister of EDUCATION
be pleased to state:

(a) whether it is a fact that the im-
plementation of the Education Com-

! mission’s recommendations this year

has received a serious set back:
(b) if so, the reasons therefor;

(¢) when the irplementation {8
likely to start; and

+[ ] English translation.
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